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PROF. MADHU DANDAVATE
(Rajapur) : I will look after his interest in
the next Government,
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MR. SPEAKER : Let me see, I cannot
allow before I get the facts,

. SHRI RAJESH PILOT (Bharatpur) : I
Rave given notice for an urgent discussion
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on treating agriculture as an Industry for
subsidies and other purpose,

uegw wgam ;@4 | gy ar fas
QMFFIT FT & q@ar g1 & (o ara
FeT 7y fagg § )
SHRI RAJESH PILOT : You also agree
that agriculture is not O.K,
(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : To-day, I did
not raise any issue because of the poor
performance of our Cricket team....

(Interruptions)

MR. SPEAKER : You are so heart
broken, dejected.

SHRI SATISH AGARWAL : With this
approach for disposing of the various objec-
tions you have been able to dispose off zero
Hour Business within six [minutes. Please
continue this practice,

wege wgyaw : & gHar & ar FIar
g | 5@ U St fog #3& & a1 & #uv @}
aFar g ?
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9T 9% g1 #iad 9 9g= 91d §, T 99
qr & qgF aFq # 7

Paper laid—Shri Shiv Shankar,

12.05 hrs.
PAPERS LAID ON THE TABLE

Oil and Natural Gas Commission Amendment
Rules, 1983 Annual Report, Audited Report etc.
of Indo-Burma Petroleum Company Limited,
Calcutta Indian Oil Corporation Limited,
Bombay, Hindustan Petroleum Corporation
Limited Bombay, Bharat Petroleum Corporation
Limited, Bombay and Rural Eiectrification Cor-
poration Limited, New Delhi

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR) : I beg to lay on the
Table.

(1) A copy of the' Oil and Natural Gas
Commission (Amendment) Rules, 1983
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(2)

@ @

®) @
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(Hindi and English versions) publi-
shed in Notification No. G.S.R. 683
in Gazette of India dated the 17th
September, 1983 under Sub-section (3)
of section 31 of the Oil and Natural
Gas Commission Act, 1959,

A copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of
the Companies Act, 1956 :— |Placed
in Library, See No. LT-7216/83]

Review by the Government
on the working of the Indo-
Burma Petroleum Company
Limited, Calcutta and its sub-
sidiary Messrs Balmer Lawrie
and Company Limited for the
year 1982-83,

Annual Report of the Indo-
Burma Petroleum Company
Limited, Calcutta and its sub-
sidiary Messrs Balmer Lawrie
and Company Limited for the
year 1982-83 along with Audi-
ted Accounts and the comm-
ents of the Comptroller and
Auditor  General thereon.
[Placed in Library, See No.
LT-7217/83]

Review by the Government on
the working of the Indian Oil
Corporation Limited, Bombay,
for the year 1982-83,

(0

Annual Report of the Indian
Oil  Corporation  Limited,
Bombay, for the year 1982-83
along with Audited Accounts
and the comments of the
Comptroller and  Auditor
- General thereon, [Placed in
Library. See No. LT-7218/83]

(i)

Review by the Government
on the working of the Hindu-
stan Petroleum Corporation
Limited, Bombay, for the year
1982-83. ?

(ii) Annual Report of the Hindustan
Petroleum Corporation Limited,
Bombay, for the year 1982.83
along with Audited Accounts
and the comments of the Comp-
troller and Auditor General
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thereon, [Placed in Library. See
No, LT-7219/83]

(d) (i) Review by the Government on
the working of the Bharat Petro-
leum  Corporation Limited,
Bombay, for the year 1982-83,

(ii) Annual Report of the Bharat
Petroleum Corporation Limited,
Bombay, Bumbay, for the year
1982-83 alohg with Audited
Accounts and the comments of
the Comptroller and Auditor
General  thereon. [Placed in
Library. See No. LT-7220/83]

(¢) (i) Review by the Government on
the working of the Rural Electri-
fication Corporation Limited,
New Delhi, for the year 1982-83,

(ii) Annual Report of the Rural Elec-
trification Corporation Limited,
New Delhi, for the year 1982-83
along with Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon. [Placed in Library, See
No. LT-7221/83]

Report on the Election to the Office of Presj-
dent of India, 1982 and Legislative
Assemblies and Metropolitan
Council, 1982-83

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI JAGAN
NATH KAUSHAL) : I beg to lay on the
Table a copy of the Report (Hindi and
English versions) on the Election to the
Office of President of India, 1982 and Legis-
lative Assemblies and Delhi Metropolitan
Council, 1982-83 Narrative, [Placed in
Library, See No. LT-7222/83]

Lime stone and Dolomite Mines Labour
Welfare Fund (Second Amendment)
Rules, 1983, Annual Report, Audited
Accounts etc. of the National
Safety Council, Bombay

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMAVIR) : I
beg to lay on the Table,
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(1) A copy of the Limestone and Dolo-
mite Mines Labour Welfare Fund
(Second Amendment) Rules, 1983
(Hindi and English versions) publi-
shed in Notificaction No. G.S.R. 609
in Gazette of India dated the 13th
August, 1983 under sub-section (4)
of section 16 of the Limestone and
Dolomite Mines Labour Welfare Fund
Act, 1972, [Placed in Library. See
No. LT-7224/83]

(i) A copyof the Annual Report
(Hindi and English versions) of
the National Safety Council,
Bombay, for the year 1982-83
along with Audited Accounts.

)

A copy of the Review (Hindi
and English versions) by the Go-
vernment on the working of the
National Safety Council,
Bombay, for the year 1982-83.
[Placed in Library. See No. LT-
7224/83]

(ii)

Annual Report, Audited Accounts etc, of the
Telecommunications Consultants India
Limited, New Delhi

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL) ON THE BE-
HALF OF MY COLLEAGUE SHRI V.N,
GADGIL : I begto lay on the Table a
copy each of the following papers ‘Hindi
and English versions) under sub-section (1)
of section 619A of the Companies Act,
1956 : —

(1) Review by the Government on the
working of the Telecommunications
Consultants India Limited, New
Delhi, for the year 1982-83,

Annual Report of the Telecommuni-
cations Consultants India Limited,
New Delhi, for the year 1982-83 along
with Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, [Placed in
Library. See No. LT-7225/83]

(&)

Notification under the Central Excise Rules,

1944 Reports under Article 151 (1) of
the Constitution

'THE DEPUTY MINISTER IN THE
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MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : I beg to lay on the
Table a copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Companies
Act, 1956 : —

(1) A copy of Notification No. G.S.R.
878 (ii) (Hindi and English versions)
published in Gazette of India dated
the 3rd December, 1983 together with
an explanatory memorandum making
certain amendment to Notification
No. 81/83-CE dated the 1st March,
1983, issued under the Central Excise
Rules, 1944, [Placed in Library. See
No. LT-7226/83]

(2) A copy each of the following Reports

(Hindi and English versions) under

article 151 (1) of the Constitution.

(i) Report of the Comptroller and
Auditor General of India for
the year 1983-Union Government
(Commercial) Part VIII-Misce-
llaneous Topics of Interest,
[Placed in Library. See No, LT-
7227/83]

Report of the Comptroller and
Auditor General of India for
the year 1982-Union Government
(Commercial) Part IX-Jessop and
Company Limited. [Placed in
Library. See No. LT-7228/83]

(ii)

(iii) Report of the Comptroller and
Auditor General of India for
the year 1982-Union Government
(Commercial) Part X-Mining and
Allied Machinery Corporation
Limited. [Placed in Library. See

No. LT-7229/83]

12,10 hrs,
(MR. DEPUTY SPEAKER in the Chair)

12,10 hrs.

COMMITTEE ON SUBORDINATE
LEGISLATION

Twenty-Second Report
SHRI R.S. SPARROW (Jullundur) : I
beg to present the Twenty-second Report

(Hindi and English ' versions) of the Commi-
ttee on Subordinate Legislation,



